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Shri lDder J. Malhotra: At this con-
ference it was felt that there was too 
much of official interference in the co· 
operative movement? May I know 
what steps the Central Government 
have taken since then to see that this 
official interference is reduced to the 
minimum? 

Shri Shyam Dhar: The conference 
itself laid emphasis '. n the de-officialis-
ation of the move:nent, and we have, 
on our behalf, taken up this matter 
with the State Governments. and we: 
have said that wllerever officials are 
chairmen or office-bearers they should 
at once quit, and we are following up 
this decision with th~ individual States 
as well. 

SHORT NOTICE QUESTION 

Chinese Hilltary PersoDJ1el Aboard 
Scottillh IDternatlcmal Airwayll PlIDe 

at Meeaablikkam 

+ 
~ 

Shrj Bade: 
S N Q 1 Shri Brij Raj Singh: 

. . ., Shri Kachhavaiya: 
L Shri Yashpal Singh: 

Will the Minister of TraDSPOrt aDd 
CommllJlicatioDS be pleased to state: 

(a) whether it is a fact that Scottish 
International Airways plane which 
landed at Meenabakkam airport in the 
second week Of August 1963 was car-
rying Chinese military' personnel; 

(b) Whether those Chinese military 
personnel were flying from Peking to 
Karachi; 

(c) whether it is also a fact that the 
passengers were permitted to stay on 
board while aircraft was refuelled 
contrary to law; and 

(d) why the above aircraft carrying 
military personnel was allOWed to go 
to Karachi from Peking throuib India 
especially when Pakistan and China 
have joined hands? 

The Deputy Minister in tbe Ministry 
of Trausport aDd CommllJlications 
(Shri Mohiuddin): (a) to (d). I lay a 
statement on the table of the Sabha 
giving the requisite information. 

STATEMENT 

(a) to (d). A Caledonian Airways 
(Scottish) OC-7 aircraft was operating 
a non-scheduled flight to London 
(Gatwick). The aircraft, being a non. 
scheduled flight, was permitted to fly 
through Madras and Bombav on 
9-IOth August, 1963 in accordance with 
the prescribed procedure for such 
flights. It landed at Meenabakkam 
airport, Madras at about 11.40 hours 
(I.S.T.) and departed at 13.10 hours 
(I.S.T.) the same day, its next place 
of halt beiQg Karachi. The aircraft 
is reported to have carried seven 
members of crew and eleven passen-
gers, all in civilian dress. Ten pas-
sengers were manifested for Gatwick 
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(U.K.) and one for Istanbul (Turkey). 
Inquiries made of the customs and 
Air-India sta1! (who were h8.ndling 
agents) revealed that the passenrers 
were Singapore nationals of Chinese 
origin. A check of the passengers 
and the cargo is reported to have been 
carried out by the Preventive Officer 
of the Customs Department and no 
arms, amunition or cameras were 
found. The aircraft was not refuelled 
at the airport. The passengers were 
as usual conducted to the transit 
lounge at the airport by the customs 
authorities during the period of the 
ha It of the aircraft. 

tJi\' .. : it ~fiAT ~ ~ f.I; ;;ror 
~ ;rll'm ~ it ~ ~ lIlT 
~~iti~"""!f1t;fRt1flff 
f.:rrnrr 'l1lT ? 

IIII'f 1!~: W:ifc it ~ rn 
'1{ 1:l'Q ~ 'l1lT ~ f.I; ~ ~ it 
~~~~~m.r~~ 
~~~~it I ~'lTcriTm 
~ lIft~~f.I;fu;fu;r~~ I 

tJi\' if,: <m 1:l'~ 'ITcr ~If ~ f!f; ~iR'~ 
~ ~ ~ iR'1m: ~ ~ <Al'!lT 
'l1lT ~ f.I; : 

"No persons who have at any time 
been the nationals of the People's 
Republic of China shall be flown over 
any portion of India.". 
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Sbri Rajl: Is it a fact that they 
were carrying cameras and the crew 
removed the cameras from them? 

Shri Mohiaddin: My intonnation is 
that as far as the passengers and also 
the crew were concerned, they did 
not have any camera with them.. 

Shri Baap: As if they do not have 
any other means of getting infor-
mation? 
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8hri Indrajit Gupta: Has Govern-
ment agreed to give transit facilities 
for the purpose of a direct commercial 
air link 'between Peking and Karachi 
over India? 

8hri MohiuWUn: This aircraft did 
not come from Peking; it came from 
Singapore. 

Shri IndJ'lljit Gupta: My question 
is different. This kind of incident 
may be repeated in future if there j.<; 
going to ·be established a commercial 
air link between China and Pakistan 
over India. 

Mr. Speaker: It is a different ques-
tion. 
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WRI'ITEN ANSWERS 1'0 QUES-
TIONS 

Shri J'oaehJm AI .... : The hon. Minis-
ter is aware that some of these non-
scheduled operators have almost the 
character of tramp ships. Why was 
permission given to this particular air-
craft to halt at two airports, Bombay 
and Madras though it did not utilise 
Bombay? Has Government' issued 
instructions that when such type of 
c~ pass through our land with such 
objectionable passengers, we should be 
given information long before their 
arrival? 

Shri Mohiuddin: There are the 
rCAO rules. Of course the non-
scheduled flights are requ'ired to land 
at least at one point in India while 
'/lying over our territory. That is our 
regulation, so that they cannot. just 
'Overfly. 

As regards the other point, about 
passengers passing through and so on, 
that is a larger question and will be 
dealt with separately. 

Shri Nath Pai: What are the present 
Tules and regulations regarding air-
craft flying over India and bOUnd for 
China and vice-versa? 

Mr. Speaker: They must be con-
tained in some literature accessible 
to Members. 

Shri Nath: This question has arisen 
because of' the uncertainty regard-
ing .... 

Mr. Speaker: Can the Minister state 
it briefly? 

Shri Mohiudd.in: At the present mo-
ment, the position is that scheduled 
airlines with which India has got an 
airlines agreement can overfly. At 
present, there is no agreement with 
any country regarding flights to China 
'everfling India. 

Shri Bade rose-
Mr. Speaker: He will excuse me. 

Shri Bade: He has not given correct 
'8nswer. 

Mr. Speaker: He can write to me if 
-that is so. 

Caravelle lor IA.C. 

f 8hr! A. V. BacllaVBll: 
ShriP. C.~: 

.310 J Shri Bachunath Siuch: 
" 8hri lla'M'handra UJaka: l S~ Dhuleshwar MeeDa: 

Shri I.B.s. Dlst: 

Will the Minister of TraDSJIOrt and 
C_un.ieatiOns be pleased to state: 

(a) when the three caravelle jet 
airliners to be purchased from France 
will be introduced On the trunk routes 
by the Indian Airlines Corporation; 
and 

(1,) the amount of foreign exchange 
involved in their purchase? 

-TIle Deputy Minister in the Ministry 
of Transport and CommUDieatlons 
(Shri Mohiuddin) (a) In the first 
quarter of 1964. 

(b) Rs. 571.10 lakhs. 

Price FluctDatiOD Fund 

~ 
Shri P. R. Chakrsverti: 

.311 Shri Sidheshwar Prasad: 
. Shrimati Savitri Nipm: 
l Shri Surendra Pal Singh: 

Will the Minister 
Development aDd 
pleased to state: 

of CommUDity 
Co-operation be 

(a) whether it is a fact that Gov-
ernment favour a proposal made by 
the State Ministers of Co-operation 
for the creatian of a special price fluc-
tuation fund to facilitate outright pur-
chase of agricultural produce by co-
operative marketing societies; 

(b) if so, what will be Govern-
ment's contribution and how will t!le 
proposed fund be created; 

(c) whether there is any proposal 
to utilise the primary marketing 
societies and the higher level societies 
for purchasing agricultural produce 
through village credit societies; and 




